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LOKSABttA 

Wednesday, March I, 7989jPhalguna 
10,1910 (saka) 

The Lok Sabha met at Eleven of the clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

[Eng/ish] 

Import of Edible Oils 

• 101 SHRI E. AYVAPU REDDY: 
SHRI CH I NTAMAN I JENA 

Will the Minister of FOOD AND CIVIL 
SUPPUES be pleased to state. 

(a) the total quantum of edible oil im
ported during 1988; 

(b) the cost of the oil purchased and the 
rate at which it was sold to the public; and 

(c) the ~encies which imported these 

Public dlstnbUtion System 
Period 

Upto 31.8.1988 
Since 1.9.1988 

V."aspati 

Upto 30.11.1988 
Since 1.12.1988 

2 

edible oils and their service charges and 
profit on these imports? 

THE MINISTER OF STATE OF THE MIN
ISTRY OF FOOD AND CIVIL SUPPUES 
(SHRI SUKH RAM): (a) to (c). A Statement 
IS given below. 

STATEMENT 

(a) to (c). Approximately 15.121akh MTs 
of edible oils were imported on Govern
ment account during 1988 (1 ~ .1988 to 
31.12.1988) . 

Accounts of oil imported on Govern
ment account are maintained on a financial 
year basis. The total quantum of edible oils 
imported during the financial year 1988-89 
(upto JaAuary, 1989) were -about 11 lakh 
tonnes and the Unit average elf price of 
edible oils imported during this period was 
approXimately"Rs. 6564 per MT. The issue 
prices of imported edible oils supplied to 
States/UTs under the Public Distribution 
System and to the vanaspati industry for 
the manufacture of vanaspati are as under.-

Bulk 

11,000 
13,150 

Normal rate 

15,000 
• 

(Price in Rs. per MtJ 

15 ki,. tms 

12,500 
14,500 

Commercial rate 

19,000 
19,000 

• Allocation of imported edible oils to the vanaspati industry at Rs. 15,000 /- per MT has 
been discontinued w.e.f. 1.12.1988. 

The seMee charps of the State Trading 
Corporation d .neII Ud. whJc:h ~ 

edible oils for and on behalf of the Qwa 

emment of India.e 1" of the landed cost 
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comprising of CIF value, custom duty, han
... and clearing charges etc. On an ap
proximate sales of about 11 Iakh MTs dur
ins the financial year 1988-89 the esti
mated surplus accruing to the Government 
account would be to the tune of Rs. 185 
crores (excluding additional customs duty 
of Rs.11 0 crores already paid). 

tn addition of the NODS also imported 
51041 MTs. of oils during the year 1988 
valued at Rs. 28.46 crores for sales through 
~encies set up under the N DDB's oilseed 
project. The total sale proceeds were Rs. 
85.75 crores at an average sale price of Rs. 
16800/- per MT. 

SHRI CHINTAMANI JENA: As we all 
know, to arrest the price rise in the 
indigenously produced edible oils, the 
Government is spending huge amounts of 
foreign exchange to import edible oil. In 
this connection, if you kindly go through 
the statement of the han. Minister, you will 
see that the government is making huge 
profits out of the imported oil. Edible oil 
has been imported to arrest the price rise 
and also to enable the common man to get 
it at a cheaper rate. But unfortunately, the 
government has increased the price from 
3rd September 1988. As a result, the 
common man cannot get edible oil at a 
cheaper rate. In this connection, may I 
know whether the govemment will 
reconsider the issue so that the imported 
edible oil will be supplied at a cheaper 
rate? If so, what is the Govemment's 
reaction on this issue? 

SHRI SUKH RAM: It is wrong to say that 
the govemment imports edible oils simply 
to make profits. Imports are made to 
bridge the gap between demand and sup
ply of the indigenous oil. We are supptytng 
this oil to the poor people at a conces
sianal rate. Since there is a record produc
tion this year, we have taken certain steps 
to reduce the imports. Previously import 
used to be on quite a high scale. 

But this year we have reduced it be
cause of the bumper crop. fn the statement 
itself we have made it dear that we are 
making available the supply of this Im-

ported oil under the PDS on concessianal 
rate and whatever surplus amount is made, 
that will go to the :onsolidated fund of 
India. 

SHRI CH1NTAMANI JENA: My second 
supplementary would be as follows. While 
coming to part 'c' of the qtlestion, t want to 
know whether the State Trading Corpora
tion is importing the edible oils through 
some registered agencies. If so, which are 
the agencies whidi have been registered in 
the current oil year? 

Besides this, may 1 know from the hon. 
Minister whether he is aware that some of 
the unscrupulous businessmen taking 
advantage of the imported oil are mixing It 
with the indigenously produced edible oil 
and selling it on higher rates and making 
huge profits? 

I n this connection, may I know whether 
the Government is thinking to give some 
colour or some sm~n in the imported edi
ble oil so that it cannot be mixed with the 
indigenously produced edible oil? 

SHRI SUKH RAM: As far as the canalis
ing agency of the Govemment is con
cerned, it has got certain set procedure for 
purchase of edible oil from foreign coun
tries. A Committee is constituted which in
vites tenders and lowest tender is ac
cepted. There is no question of registering 
people within this country. 

There are registered agencies in the for
eign countries and the tenders are invited 
from them. There is no question of adulte
ration because STC imports edible oil. Th.s 
is being checked before it is issued to the 
States. So, there is no question of any adul
teration or any misuse by any agency in this 
country. 

[Translation] 

SHRI D1lEEP SINGH BHURIA: Mr. 
Speaker, Sir, Government is spending a lot 
of foreign exchange on the import edible 
oil.-I want to know from the Han. Minister 
whether Government ha$ any pl'OgQRlme 
to .encourage its own fanners so as to make 
the country self-reliant in the production of 
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edible oil1 Has the hon. Minister formu
lated any such programme; if so, the details 
thereof? 

SHRI SUKH RAM: Hon. Speaker, Sir, as 
I stated in the beginning, imports of edible 
oil are made to bridge the gap between 
demand and supply of the indigenous oil. 
Our policy is to become good supplie~ 
and make the country self-sufficient. A 
number of suitable steps have been taken 
as a result of which we hope to have a 
good production this year. The oilseeds 
production is expected to be about 150 
million tonnes and the edible oil produc
tion will be of the order of 45 to 50 lakhs 
tonnes. That is why the imports which 
were earlier to the tune of 12 to 15 lakhs 
tonnes have been considerably reduced. 
We have fixed the imports to be about 7 
lakh tonnes. We have taken some appro
priate steps to increase the indigenous 
production of oil so that we would become 
self-reliant. 

DR. CHANDRA SHEKHAR TRIPATHI: 
Hon. Speaker, Sir, the hon. Minister has 
stated that there are no chances of adulte
ration in the imported edible oil because 
through checking is done and the Gov
ernment maintains vigilance. In my opin
ion, main objective of the Government is to 
prOVide edible oil to the people through 
public distribution system and that is why 
they have stopped supplying imported oil 
to vegetable oil industries siRce 1988. 
Complaints arl! regularly being received 
that a good portion of the oil, which is pro
vided to the states for distribution to the 
consumers through pUblic distribution sys
tem, find its way to the hoarders to be sold 
in the black market, as a result of which it 
does not reach the fair price shops. I want 
to know whether such complaints are en
quired into through the same agencies 
which sell this oil in black market or will 
the Government appoint any independent 
agency to enquire into such complaints be
. cause the poor people for whom the for
'eign exchange is spent on the import of od, 
do not get the benefit and the big traders 
are earning huge profits? How the Gov
ernment is going to control it? 

SHRI SUKH RAM: We import edible oil 

and supply it to the State Government from 
where it reaches the consumers through 
Fair Price Shops. The situation at present is 
not bad because price of indigenous oil is 
not so high and therefore there is very little 
possibility of its misuse, but still there may 
be cases of its misuse at a few places. State 
Governments watch these things and if it is 
being misused somewhere, we shall also 
write to the State Governments about it 
and will also enquire into it provided we 
get complaints. 

SHRI MOHO. AYUB KHAN: The hon. 
Minister acknowledges that there are such 
complaints and he wants to write to the 
State Government about it, but I do not 
know what is the need of writing to them. 
When this thing has been raised in the 
House that there are complaints of profi
teering, and it has been accepted to be a 
fact, such complaints should be enquired 
into. 

SHRI SUKH RAM: The hon. Member 
has not listened to me property, I have 
stated that there is a possibility of its mis
use but some complaints must come to en
able us to look into it. I have not said that 
there are complaints and we are not look
ing into them. If there is any such com
plaint with the hon. Member, please do tell 
us and we shall look into it. We shall write 
to the Director of Vegetable oil provided 
such complaints are received. 

[Eng/ish] 

Strike by Research Scholars of AIIMS 

• 
102. SHRI P.M. SAYEED: Will the Min-

ister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the research scholars of the 
All India Institute of Medical Sciences re
sorted to strike and relay hunger strike in 
January 1989; if so, what are their de
mands; 

(b) whether some other organisations of 
the Institute announced their protest ac
tion in solidarity with the research scholars; 


